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1. 13.07.2026 HCJ (AKrS,J) & GMM,J 
 

 
 Mr. Banappagari Vinay Reddy, party-in-person. 

 Mr. S. Pradeep Kumar, learned Government 

Pleader for Information and Technology Department, 

appears for respondent Nos.2 and 3. 

 Respondent No.4 be deleted from the array of 

parties. 

 Let the public interest litigation be instituted. 

 

 

_______________ 
                                                                     HCJ (AKrS,J)  

 
 

_______________ 
                                                           GMM,J  
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